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with the provisions of the Master 
Plan for Delhi. 

(c) In view of the reply to part 
(a) above, the question does not arise. 

Foreip Boat. near And ......... 

1617-8. ShrlmaU S.vltn Nlpm: 
Will the Minister of Home Aff.1rs be 
pleased to state the number of foreign 
boats captured around the Andamans 
lea while fishing in the Indian terri-
torial waters during the lut one year? 

Th. MIDI!Iler of State In the MIDis-
"" of Home Aff.lrs (Shrl Hathl) : 
Altogether 10 foreign fishing vessel. 
were captured around the Andaman 
and Nicobar Islands in the Indian 
Territorial Waters during the last one 
7ear. 

l1.Z'hrs. 
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Sbrl Bem Barga (Gauhati): In view 
-of the fact that Indonesia has openly 
lind actively supported Pakistan', 
'ACgrel.ion on us. and these acts of 
..jolence or vandallom of Indonesian 
-rowds are the resulls of thi· support. 
'IIay I know (a) whether Our Gov-
.. "nment have succeed.,! In projecting 
lndla's case adequately for COMUmpo 
tlnn by the Indo" •• i,n nUbHc. (b) 
... hether our Government propose 
anv h ~h- e e  dlnlouge with the 
lndonellan Government ... 

An BoD. Member: Dialogue? 

Sbrl Be. Barna: That II good 
English, I suppose. 

Mr. Speaker: I hove to accept 
whatever the learned protessor says. 

Sbrl Bem Barna: ... 10 ai to 
Improve relations betwpen the two 
countries. and (c) wheth .. the word 
'supervision' In the Indonesian voca-
bulary means anything up to the con-
fiscation of our properly? 

Sbrl D. C. Sharma rGurdaspur): 
What about part (d) of the question? 

Shrl Dlnesh Bln,h: We are not 
proposing any special dialogue. So 

~  it has been a monologue on the 
pa"t of our Ambassatlor. So far a. 
part (c) ot the question i. "oncern-
ed, we have been intormed that thl, 
property has been lak-n under the 
protection of Govenlmp"t only to 
alford protection again't hnoll!!anlsm, 
and. there i!: no DTOPO""1l nt th ~ stage 
for any nationalisation or taking over. 

Sbrl Bem Barna: What about part 
(a)? 

IIhrl P. Venkats'u"h-'nh (Adonl): 
May J knOw whether 'his is a c.lcu-
IDted and on e~t  is~hi o  

action of the Gover .... mrTl1 or !ndo-
nesia with th~ en ~ nt of 
~ i  and Pindj to ofo\"rJkc us into 

the aclion of se e i ~ ~  diploma-
tic relation. with that Government' 

If '0, will Government succumb to 
these machinationl' 

8br1 DIBIIIh SIBrh: The House and 
the whole world are aware that we 
have not been puahed Into any action 
because of what Plndl or Peklnr have 
done. 
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Mr. Speaker: Shrl P. R. Chakra-
verti. 

8hr' P. R. Chakravertl (Dhanbad): 
II it a fact that the Pre •• Att.che 
to .the rndian Embassy h.. been 
threatened with violence? If .0. what 
action has been taken by Government 
to save him? 

Shrl Dlnesb Sinrh: The rndoneoian 
Gnvernment have intorml!d u, that 
they are taking adequale precautionL 
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Mr. Speaker: It he has the Infor-
mation, he might give It; otherwise 
not. It i. not actually relevant here. 

Bbrl DlDeah SlnI"ll: We are not 
aware of any loss. 
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Mr. Speaker: Whether any cla!-
lift cation has been made of countries 
as friendly, not too friendly and 80 
Dn? 

Shrt Dlaesil SlDrh: I think the 
House Is aware of that also from the 
actiona of these countries. 
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Mr. Speaker: The Prime Minister 
would be Jnaking his statement at 

15.30 llrs. 

PAPERS LAID ON TIlE TABLE 

EXPLANATORY Non ON THE ScHEME or 
VI,' AR RISKS INSURANCE OF MARINa 

HULLS 

The Minister of Flnaare (SIlrI T. T. 
Krlshnamarbarl): Sir, I beg to lay 
on the Table a COpy of an Explana-
tory Note on the Scheme of War 
Risks Insurance of Marine Hun. 
together with the outline of tho 

h ~  [Placed in LibraTl/. See No. 
LT-4918/65J. 




